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Due to last network of Post Offices in 
remote areas of the country the figure as on 
30th September, 1998 is available only. 

(c) The procedures for withdrawing 
money from Post Office Savings Bank is 
very simple and customer friendly. The 
procedures followed for withdrawing 
money are not dated and are in tune with 
the procedures followed by other financial 
instructions and the need of the users. 

(d) The streamling of procedures is an 
ongoing process. As and when difficulty is 
faced by the customer or any lacuna and 
weakness noticed in the procedures the 
same are taken care of by the Department 
and MOF from time to time. DOP 
undertakes SB operation work on behalf of 
MOF on agency basis. 
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Restructuring of DOT 

538. SHRI GOVINDRAO ADIK: Will 
the PRIME MINISTER be pleased to state: 

(a) whether Government's attention has 
been drawn to the news-item published in 
the Hindustan Times dated the 31st August, 
1998 under the caption "Telecom Unions 
against Corporation of DOT"; 

(b) if so, the reaction of Government to 
the observations made therein and facts of 
the matter; 

(c) the details of steps taken/proposed to 
be taken in this regard; and 

(d) what is the present status of reforms 
proposed in restructuring of DOT and other 
corporates under Department of 
Telecommunication? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KABINDRA PURKAYASTHA): (a) 
Yes, Sir. 

(b) to (d) A statement of facts is annexed 
(See below). 
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